INCOME TAX APPELLATE TRIBUNAL, VARANASI

REVISED CAUSE LIST OF DB BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

PHYSICAL HEARING AT AAYAKAR BHAWAN, VARANASI

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 119/VNS/2025 2015-2016 | [A] VIJOY SHANKER SHAH

2 ITA 120/VNS/2025 NA [A] SRI DAS FOUNDATION

3 ITA 121/VNS/2025 2016-2017 | [A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

4 ITA 122/VNS/2025 2018-2019 | [A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY"

5 ITA 127/VNS/2025 2Q16-17 [A] A K INFRA PROJECT PVT.LTD

6 ITA 129/VNS/2025 2015-2016 | [A] UMESH CHANDER RAI

7 ITA 130/VNS/2025 2016-2017 | [A] SUDHA

8 ITA 131/VNS/2025 2017-2018 | [A] USHA DEVI

9 ITA 132/VNS/2025 2016-2017 | [A] M/S OM PROPERTIES & DEVELOPERS

10 ITA 133/VNS/2025 = [A] KASHI ANATHALAYA ASSOCIATION

11 ITA 135/VNS/2025 2019-2020 | [A] PRATIMA GUPTA

12 ITA 144/VNS/2025 2017-2018 | [A] KSHETRIYA SHRI GANDHI ASHRAM

13 ITA 152/VNS/2025 9019-2020 | [A] RAJA SHRI KRISHNA DUTT DIEEGRI COLLEGE

14 ITA 158/VNS/2025 2017-2018 | [A] AMBAREESH CHANDRA SRIVASTAVA

15 ITA 161/VNS/2025 2017-2018 | [A] MOHD. AKMAL

16 ITA 163/VNS/2025 2017-2018 | [A] RAM BACHAN YADAV

17 ITA 165/VNS/2025 2017-2018 | [A] VINOD KUMAR

18 ITA 166/VNS/2025 2018-2019 | [A] RAM PAL SINGH

19 ITA 167/VNS/2025 2017-18 [A] PRADEEP KUMAR MISHRA |

20 ITA 168/VNS/2025 2017-18 [A] PRADEEP KUMAR MISHRA

21 ITA 57/VNS/2023 2018-2019 |[D] AMBE PROTECH PVT. LTD.

22 ITA 164/VNS/2025 2016-17 [A] FAIYAZ AHMED GULAM GAUS AND CO

23 ITA 94/VNS/2025 2014-15 [D] NIHON IMPEX PRIVATE LIMITED '

24 ITA 95/VNS/2025 2015-16 [D] NIHON IMPEX PRIVATE LIMITED |

25 ITA 233/VNS/2024 2016-2017 | [A] GIRDHARI LAL SWARNKAR : -

26 ITA 51/VNS/2025 2016-2017 | [A] KRISHNA KUMAR CONTRACTOR

27 ITA 52/VNS/2025 2017-2018 | [A] KRISHNA KUMAR CONTRACTOR 7\
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INCOME TAX APPELLATE TRIBUNAL, VARANASI

REVISED CAUSE LIST OF SMC BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PHYSICAL HEARING AT AAYAKAR BHAWAN, VARANASI

IN COURT ROOM 1

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 41/VNS/2025

2017-2018

[A] SIRAJ AHMED

ITA 45/VNS/2025

2017-18

[A] BHARAT SINGH

ITA 47/VNS/2025

2012-2013

[A] SHAFIULLAH SIDDIQUI

ITA 49/VNS/2025

2017-18

[A] SANJAY KUMAR SINGH

ITA 50/VNS/2025

2017-2018

[A] PRABHUNATH PANDEY

ITA 53/VNS/2025

2016-2017

[A] JANHAVI CONSTRUCTION

ITA 54/VN5/2025

2017-2018

[A] JANHAVI CONSTRUCTION

ITA 56/VNS/2025

2018-2019

[A] M/S VIKAS AGRO EXPORTS PVT. LTD.

ITA 57/VNS/2025

2017-2018

[A] SHAILENDRA KUMAR CHAURASIYA

10

ITA 59/VNS/2025

20619-2020

[A] MALATI

1

ITA 28/VNS/2025

2017-2018

[A] SANGITA

12

ITA 29/VNS/2025

2017-2018

[A] SHUSHILA DEVI

13

ITA 36/VNS/2025

2017-18

[A] SHIV SHANKAR PRASAD

A
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INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF
PART HEARD MATTERS

FOR 06-AUGUST-2026 (THURSDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt.

Bench |Remarks

Srl Appeal Number Year Assessee
2013-
1 | ITA | 72 | VNS |2025 14 [A] NIRJA AGRAWAL DB
2012-
2 | ITA | 74 | VNS | 2025 13 [A] NIRJA AGRAWAL DB
A
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